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Drtllinr in Ukflutikaalaper W«ll 
N*. I, West Bengal

7352 SHRI SHANKERSINHJI VAG- 
HELA
DR BUOY MONDAL

Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state

(a) whether it is a fact that the 
Lakshmikantapur Well No 1 in toe
24-Parganas in West Bengal has been 
kept in abeyance, if so, reasons there- 
of, and

(b) whether the reasons for keeping 
the well m abeyance were not com­
municated to the Central Govern­
ment m spite of repeated reminders 
made to that effect and if so, what 
are the details in regard thereto?

THE MINISTER OF PETROLEUM, 
CHEMICALS & FERTILIZERS 
(SHRI H N BAHUGUNA): (a) Yes, 
Sir Drilling m Lakshmikantapur Well 
No l in the 24 Parganas in West 
Bengal has been kept in abeyance 
subjsct to re-evaluation of the pros­
pects in the light of the results ob­
tained from Diamond Harbour Well 
No 1 currently under drilling.

(b) The reasons for keeping the 
well in abeyance were communicated 
to the Central Government

Complaints against Garflaon Engineer* 
Kanpur

7353 SHRI MANOHAR LAL Will 
the DEPUTY PRIME MINISTER AND 
MINISTER OF DEFENCE be pleased 
to state.

(a) whether Government have re­
ceived several complaints agaist the 
officers of Garrison Engineers, Kanpur 
Division, including from Members of 
Parliament and Union Leaders regard­
ing theî  corrupt practices, and




